
(Amount in Rs)

No. of 

Claims Amount No. of Claims

Amount of 

claims 

admitted

% Share in Total 

Amount of Claims 

Admitted

1
Secured financial creditors 

belonging to any class of creditors
 Nil  Nil  Nil  Nil  N.A  Nil  Nil  Nil 

No Claim 

received

2
Unsecured financial creditors 

belonging to any class of creditors
 Nil  Nil  Nil  Nil  N.A  Nil  Nil  Nil 

No Claim 

received

3

Secured financial creditors (other 

than financial creditors belonging to 

any class of creditors)

                 1           20,19,03,763                   1   20,19,03,763 98.99%  Nil  Nil  Nil 

Claim includes 

Corporate 

Guarantee 

provided by CD

4

Unsecured financial creditors (other 

than financial creditors belonging to 

any class of creditors)

 Nil  Nil  Nil  Nil  N.A  Nil  Nil  Nil 
No Claim 

received

5 Operational creditors (Workmen)  Nil  Nil  Nil  Nil  N.A  Nil  Nil  Nil 
No Claim 

received

6 Operational creditors (Employees)  Nil  Nil  Nil  Nil  N.A  Nil  Nil  Nil 
No Claim 

received

7
Operational creditors (Government 

Dues)
                 1                  2,69,343                   1          2,69,343 0.13%  Nil  Nil  Nil 

1 Claim 

Received

8

Operational creditors (other than 

Workmen and Employees and 

Government Dues)

                 1                17,81,742                   1        17,81,742 0.87%  Nil  Nil  Nil 
1 Claim 

Received

9

Other creditors, if any, (other than 

financial creditors and operational 

creditors)

 Nil  Nil  Nil  Nil  N.A  Nil  Nil  Nil 
No Claim 

received

                 3           20,39,54,848                   3   20,39,54,848 100.00%  Nil  Nil  Nil 
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Place: Chennai Chandrasekhar Sagutoor

Date: 15th January 2022 Resolution Professional in the matter of JUKU Orchem Private Limited

Reg No.IBBI/IPA-001/IP/P-00960/2017-2018/11581 

Sagutoor@gmail.com

Remarks, if 

any

Claims List in the matter of JUKU ORCHEM PRIVATE LIMITED (As on 15th January 2022)
Last date for submission of Claims as per Form A (Public Announcement) : 14th April 2021
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